
 
Annexure – 5 

Name of the corporate debtor M/s. Viceroy Hotels Limited; Date of commencement of CIRP: 12/03/2018; List of creditors as on: 04/12/2020 
List of operational creditors (Workmen) 

(Amount in₹) 

Sl. 

No. 

Name of 

authorised 

representat

ive, if any 

Name of work man Identi- 

fication 

No. 

Details of claim 

received 

Details of claim admitted Amount of 

contingent  

claim 

 

Amount 

of any 

mutual 

dues, that 

may be 
set-off 

Amount of 

claim under 

verification 

Amount 

of claim 

not 

admitted 

Remarks, 

if any 

Date of 

receipt 

Amount 

claimed 

Amount of 

claim 
admitted 

Nature of 
claim 

Whether 

related 
party? 

% voting 

share in 

CoC, if 
applicab

le 

 

01 Authorized 

Representati

ve of 

workmen 

and 

employees 

of VHL 

01 K. Indra Reddy 

02 P.Vishnu Vardhan Reddy 

03 K.Surender Reddy 

04 G.Yugender Reddy 

05 K.Venu Gopal Reddy 

06 G.Jaipal Reddy 

07 CH. Srinivasa Reddy 

08 G.Krishna Reddy 

09 M.Subba Rami Reddy 

10 A.Kalyan Reddy 

11 K.Hanumanth Reddy 

12 M.Gopal Reddy 

13 B.Sudhakar Reddy 

14 K.Srinivasa Reddy 

15 M.Ekaswamy 

16 P.Mogilaiah 

17 P.Kumar 

18 B.Pratap Reddy 

19 N. Ganesh 

20 G.Karunakar Reddy 

21 D. Venkataiah 

22 K.Ravi 

23 S.Srinivas 

24 P.Papaiah 

25 G.Sudershan 

 26.09.2018 30,45,082 29,63,766 Account Final 

Settlement  

Amount 

(Workmen) 

No Nil Nil Nil Nil 81,316  



26 P.Ganesh 

27 K.Naresh Reddy 

28 Abhay Kumar Sahoo 

29 J.Jangaiah 

30 K.Thirumallesh 

31 P.Ramesh 

32 Chakli Raju 

33 K.Rajaiah 

34 Ravella Venkataiah 

35 M.Chennaiah 

36 L.Durga Mallaiah 

37 Jella Anjaneyulu 

38 Nukam Yadaiah 

39 Gajji Raju 

40 M.Sandeep 

41 Ponam Murali 

42 M.Kumar 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 
 


